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Raipur. the 3rd /\pril. "!.O 14 

NOTIFICATION 

N11 F /<~70 J5f09 2014. In cxcn.:isc of 1hc powcrl- conferred by :-.L1b-s,:ctio11 (I) of' Scc1io11 4.~ of the 
l're,emion aml Comrol of lnlcctious and Contagious Disease:- m Animals Act. 2'JU9 (No. "!.7 of 1009). thc Srnte 
(iowrnment. hereby. makes the following Ruks. namely:-

IUJI.ES 

I. Short ti tle 1111d commenn•mc.•nt.- (I) These rules may he called the Chhallisgarh Prcvemmn and Co!Hrol of 
Infectious and Contagious Diseases in Animals Rule..~. 2013. 

(2) l'hesc ruks shall wmc in10 force from· the dale of its publica11on inthe Offidal Gazelle 

2. Dl'finilion~. - (I) In these rules. unless the CO!llCXI othcrwii-c, n:quin;l>. 

(i) ··Act"· means tiw l'n.:,~'ntion and Control of lnkruous and Contagious Dis1.:ascs in ·\nimals Act. 
200(} (Nn. 27 of"!.009): 

( ii) ··Form·· means a form appended to these rules. 

(2) \Vnrds and expressions. used but nm defined in these rules shall carry the same meaning as ha:- been 
assigned 10 it in the /\cl . 

3. Control of Sthl'dulcd DbC'ascs.-(1) Reporting of Scheduled D,~ases Owner of the animals or ,illagc 
Panch;1ya1 rl·prc-:cntat1w sh;ill report ,,ny outbreak of disease to the Village l}lficcr and Vcll'rinarian. The Villagl" 

Olliu:r shall \'isit the conccmed area and thercaticr rcport:-ueh outhrcak of the <li~case to !l'H: Veterinary Onicer. /1. 

rql\in sh.111 1,c made by the Veterinary Olliccr 10 the Director and 10 the Competent Olliccr. Tile Director shall send 
inti111a11011 to Dirn.:tors or other States. which arc in the immedia1c nc1ghbourhvxl of tlic-a111aof-i-uch ot:~r.,-cak,for 

,ippnipriaic prcvenltVL' r.1ca-:urc:- againsl !.'f)rcading of the discasc. 

(2) Duty to segregate 'mtcctcd a111mals Every owner shall :-cgrcgate infected animals from 1hc heallhy an11nals. /I.II 

mlcctcd stray animals :-hall he s.::1,,rega1ed by 1he concerned Mumc1pali1y. Panchayat or other local ~1dminis1rn!iw 
l,iidws. 

(3) Appoimmrnt of ollicer Assistant Veterinary Field Olliccr (/\.V.F.0.) and l'rivatc /\rtifieiai lnscminati0n 

Work1:r (P./\.! W.} shall he V1llagc Olliccrs and they shall act within !heir juriw1c1ion. Vetcrillary Assistant 

Sui gc0n "hall ad as \ 'e1crinanan within his jurisdiction. Joint Direl tor an_d Deputy Dircc•or of Veterinary Scn·ices 

sh,ill ac1 a,, Vc1erinar:f Ollicer within their concerned d1strict.Distriet (.'ollccror.in his cr,nccmcd disuict. shall be a 

Cornpe1c111 Authority for rhc puq1o;;cs of thes:: :-ulcs. 
"< 

~- '.\I armer of in~p<:clion and pc '•1d 01' detention at a Ciieck Post or _al Quarnnti1w t 'amp.- (I) In order lo 

a~ccrtain whether an animal is infected with any of the notified Scheduled Diseases. the' animal stopped al the 
Chct.k Pust or dccainl d in the Quarantine Camp shall be inspected under the following heads by the oflicer-in
charge 0!"1hc Check Post or Quarantine Camp, namely: 

, (i) movement and gai,: 

(ii) dull. dcprc,scd. normal or ;:xcitcd behaviour: 

(11i) increase m body temperature: 

(1v) ulcer 111 the mouth. feet or udder; 

(\) exec .,1\'e lacnmation. nJ~c:1 or vaginal discharge: 

(vi) swcat111g and shivering· 

(VII} dl)'llt:'S ofih,• skin. akipecia. skin rashes: 

(\·iii) weakness: 



(ix) bleeding through natural openings: 

(x) oedema or swelling in dewlap region or any other pc1rt of the body. 

(2) The oflicer- in-chargc of the Check Post or Quarantine Camp shall collect neccssc1ry samples li.1r lahorator~ 

examination. if required. 

(3) The 011iccr- in-cl1c1rge of the Check Post mc1y detain an imals for the purpose or inspcction. compu\sPry 

vaccination and identification /marking e tc. for a period not exceed mg I] hours. For evcry an11nal vaccmah.:d 

al the check post. the animal owner shall be given a vaccination cer11lica1e in accordance \\'ilh Su:lion 9 of' 1h.: 

J\c1. 

(4) J\fh: rc exam ination or the arnmals, the officer-in-charge sh~II cither allm\ entry. of' thc anim;d,. 10 thc 

notified Controlled J\rea or Free J\rea by issuing an Entry l'crmil under Forni J\. as appended 10 thcsc Rub,. 

or transport such animals 10 1hc Quarantine Camp. 

(S) If after inspection. the o rticcr-in-charge of the check post finds that any ammal 1s sullcnng frnm any 

Scheduleddisease. such animal shall be detained and the concerned ins111ution shall be treated as ()uaran11nc 

Camp for further action. 

(6) In a Quarantine Camp . Maximum quarantine period shall not exceed 14 days. 

(7) The cost of examining, vaccinating and car-tagging the animals or of any other acti\·lly at IIJL· Chn:k Post 

or at Quarantine Camp shall be fixed by the Director. from time !Cl 1ime. and shall bc borne b~ 1hl· animal 

owner. 

5. Powers of the officer-in-charge of the Quarantine Camp to J!ralll permits.- (I) The nrticcr-111-charge nr the 

Quarantine .Camp shall detain such an_imals, that :-

(i) are suffermg from any notified Scheduled Disease: or 

(ii) have come 111 contact with or have been kept in the prox11ni1y of an ammal infected with a n<111licd 

Schedu led Disease. 

(2) The o fliccr-in-chargc of the Q1.1arant inc Camp shall give an oflic"1lacknowlcdgcmcnt of the an1111ab ~o 

detained to the ammal owner, issued undc~ Fon11 B. as appended to these mies 

(3)_ During quarantine. the animals shall be car-tagged bearing a umqu_enumher '.)ueh animals sha ll be 

examim:d regularly for symptoms or any Scheduled Disease. They shall be vaccin~ted ag·1ins1 the Schcdukd 

Disease and be provided w!lh veterinary treatment, if required. On vaccm:it11•r,. I:: an· nal owner shall 1•c 

provided with a vaccination certificate in accordance with Section 9 of the J\-:1. 

(4) The cost o f maintenance and \'a.,dnation of the animals during quarantine shall be fixed by the Dircctnr. 

from time to time, and borne by the animal owner. 

(5) After successful quarantine. the officer-in-charge of the Quarantine Camp shall rclea~e the animals tn th<.: 

annnal owner andissue under his signature. a Quaraminc Release Perm it under Form C. as ap1rmkd 1n these 

rules. which shall also serve as Entry Permit as required under Sei.:tion 15(2) of the !\cl. 

u. .Jurisdiction.-If any doubt or question of interpretation anses. in relation to these rules. the mat1cr sh,tll hc 

referred to the Director of Animal I Jusbandr). Government of Chhattisgarh, whose dcri~ion therwn shal l be 

final and bindi ng . 

7. Responsibilities of thr animal uwner.-During the detention of animals at the Check Post or Quara111111v 

Camp, the owner shall co-operate with the . concerned authority and help in vaccinat10n. treatment and 

maintenance of the animals. If any mortality occurs at the Check Post or Quarantine Camp. _the ow111.:r 0r the 

animalshal l be fully responsible and no compensation shall be provided by the State Government. 

8. Funds.- (I) The State or Central Government shall providcncccssary fu nding for sta1ionary. rcccipt ho11k . 

marking tags, vaccine. medicines, feed, fodder, utensils. equipments. transportation. labour charges and othc1 

miscellaneous expenditures during the quarantine period. for effective implementation of these rules. 
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(2) The money received from the owner of the animals, as charges for maintenance, vaccination, ear tagging 
ctc.,shall be deposited unaer the revenue receipt head of the State Government. 

9. Ammdmcnt to these rulcs.-lf required, the State Government may further amend or make new rules with the 

prior approval of the Central Government under. sub-section (I) of Section 43 of the Prevention and Control of 
lnfc(;tious and Contagious Diseases in Animals Act, 2009 (No. 27 of2009). 

By order and in the name of the Governor ofChhattisgarh, 

PRADEEP -KVMAR DA VE, Joint Secretary. 
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361 (8) 

FonnA 
Department of Livestock Development 

Government of Chhattisgarh 

Entry Pennit 

See Rule 4(4) 

Penni! No. (unique certilicate number) ..... ... ............. .. . 

All the animals described below are found free from {notified Scheduled Dis'-.isc:; name) and on 1h1~ day (dale) 

granted entry/ exit from/ to lhe (name of the area) control~ed i eradicated ~rca. 

Details of Check posl 

I 

l.ocauon 

Arumal owrier details 

Name and address of animal 

owner 

Animals arrived from 

Animals destined for 

Animal details 

Animal I Ammal 2 Animal 3 

Identification no. 

Specie.s 

Bre.!d 
Age . 
Sex 

Colour 

Vaccination certificate No. 

Entry Penni; issue detaiL 

Dale of lssu<! Signature 

l Pldce c,f issue Name c·· Designation 



Fo1111 B 

Department of Livc~tock Development 

Government of Chhattisgarh 

Quarantine Camp Custody Acknowledgement 

Sec Rule 5(2) 

C emli-:ah! No. . .. . .. .. . .. .. . . .. . . .... . . .. .. .. .. .... . . . . ... . . . 

l64 (9) 

All the animal!: desaihl·d below have heen taken in my custody on thi~ day---------------------------------------- r,,r a 

p.:riod of 14 day~. na mdy:-

- -
I.kt.ail-: c,f Quarantine Camp -----
L~atie>n 

-- - - -
•\nimal owner details -

r-----
I :--:ame and add ress o f animaT-1 ,-

I I fl\\1lCT -

; Animal:- arrth·d from 

A~1mals de:-t inc:J for -
Ammal deLmb 

ArJimal l Animal 2 Animal 3 

ldcnt1fica11on nn. 

Spe"·11..'!> 

11reed 
'Al!C I ::lour -

=:.ex 

Vaccination Certificate no . 

Quarantine Camp Custody Ac knowledgement issue details 

Date of issue Signature 

Place of 1ssue Name 

Designation 



+-.~ 
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3.64 (10) 

Pcnml No ..... ...... . . 

Form C 
D~partment of Livestock Dcvclopmcrit 

Govcmmcnt of Chhattisgarh 

Quarantine Release Pennil 

See Rule 5(5) 

Quaranrinc Camp Custody Acknowledgment No.- .. .. . . ....... . .. . .. . ... ... .. . · ... . 

All the animals described below are found free from (name of notified scheduled disease) and on this day(datc) 

released from the Quarantine Camp and granied entry/exit from/ lo the controlled/eradicated area. 

· Details of Quarantine Camp 
. . 

l.ocation . 
. 

Quarantine of animals from Qua ran I ine of animals to I 
Animal owner derail!-

Name and adc!ress of animal owner 

Animals arrived from 

Animals destined for 

Animal details ... 
Animal 1- Animal 2 Animal 3 

-
lden1ifo:a1 ion •no. 

Species 

Breed -

Age I . 
-

Colour 

Sex 
, 

Vaccination Certificate no 

Quarantine Release Permit issue deta1ls 

Date of issue - Signature ' 
Place of issue Name 

Designation 
-


